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Officiating District & Sessions Judge (South)/ 3/7 1ol c
Saket Courts Complex, New Delhi

‘ AR 4 o
No. Judl.IlI/F.102/South/Saket/2016/ 9313 91374 New Delhi, Dated : 15250//4,

Copy forwarded for information & necessary action to:

1. The Registrar Generai, High Court of Delhi, New Delhi.
2. The District & Sessions Judge (H.Q.), Tis Hazari Courts, Delhi
3. The District & Sessions Judges, North-West, South-West, East, Shahdara,
North-East, New Delhi, North, South-East, West Districts, Delhi/New Delhi.
The Officers concerned.
All the Administrative Officers (Judicial)/Branch In-Charges of Judicial Branch of
all the District, Delhi/New Delhi.
6. The Administrative Officer (Judicial)/Branch In-Charge, Filing Section, South
District, Saket Court.
The Director, Directorate of Prosecution, Govt. of NCT of Delhi.
The Chief/in-Charge, Prosecutor, Tis Hazari, Patiala House, Karkardooma,
Rohini, Dwarka & Saket Courts, Delhi/New Delhi.
9. The In-Charge, Facilitation Centre, Tis Hazari, Patiala House, Karkardooma,
Rohini, Dwarka & Saket Courts, Delhi/New Delhi
10.The In-Charge, Lock-up, Tis Hazari, Patiala House, Karkardooma, Rohini,
Dwarka & Saket Courts, Delhi/New Delhi.
11.The Secretary, Bar Association, Tis Hazari, Patiala House, Karkardooma, Rohini,
\Q’Dwarka & Saket Courts, Delhi/New Delhi.
The Website Committee, Tis Hazari Court, Delhi.
13.Reader and Secretary to Ld. District & Sessions Judge (South)
14.Notice Board (through Care Taker).
15.Guard File.
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